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BEFORE THE HON’BLE NATIONAL
TRIBUNAL, CENTRAL ZONAL BENCH, BHOPAL

Original Application No.149/2025(CZ)

SACHIN DHAKA & ORS ....APPLICANT
VERSUS
STATE OF RAJASTHAN ....RESPONDENTS

REPORT IN COMPLIANCE TO THE ORDER DATED
01.04.2026 PASSED BY THE HON’BLE TRIBUNAL

It is humbly submitted by the Rajasthan State Pollution

Control Board as under:

1. It is humbly submitted that this Hon’ble Court vide
order dated 01.04.2026 directed State PCB to inspect
the site and submit report with respect to open

burning of solid waste.

2. In compliance of the order passed by the Hon’ble
Tribunal, the state PCB conducted surprise
inspection of the site on 10.04.2026, 15.04.2026 and
22.04.2026.

3. It is submitted that the during all the inspection, no
incident of open burning of municipal solid waste
was observed at said transfer station.

A true copy of the inspection report is marked and

annexed herein as Annexure - C/1
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AFFIDAVIT IN SUPPORT OF COMPLIANCE REPORT

I, Vivek Goel, S/o N.C. Goel, currently posted as
Regional officer Jaipur (City), Jaipur in Rajasthan State
Pollution Control Board, having its office at 8/263,
Malviya Nagar, Jaipur.

, do hereby solemnly affirm on oath as under:

1. That I am the officer Incharge on behalf of Rajasthan
State Pollution Control Board, and fully conversant
with the facts of the case and hence competent to
swear on this affidavit

2. That I am filing a reply to the Original Application,
the contents of which are true and correct to the best
of my knowledge and belief and based on the

document filed along with the reply

-

Deponent

VERIFICATION

I the above named deponent do hereby verify that the
contents of the affidavit above are true and correct and
no material fact has been concealed.

Signed and verify on this 01 day of May, 2026 at

S

Deponent

Jaipur.
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Site Report in compliance of direction of Hon’ble NGT (CZ Bhopal)
in Execution Application No-06/2026(CZ) in O.A. No. 149/2025(CZ)
Sachin Dhaka Vs. State of Rajasthan & Ors.

In reference to compliance of direction given by Hon’ble National
Green Tribunal Central Zone Bench Bhopal in Execution Application
No-06/2026(CZ) in O.A. No. 149/2025(Cz) Sachin Dhaka Vs. State of
Rajasthan& Ors, site was visited by undersigned officials of
Rajasthan State Pollution Control Board on dated 10.04.2026,
15.04.2026 and 22.04.2026 to verify status of open burning of solid
waste at transfer station situated near fun kingdom, Mansarovar,
Jaipur. During all inspections on dated 10.04.2026, 15.04.2026 and
22.04.2026 no incident of open burning of municipal solid waste
was observed at said transfer station.

Submitted for kind perusal and information please.

N

Ankit Sharma Anusua Jana
Scientific Officer Assist. Env. Engineer
C/s
Viv
Regi#cnal Officer
R.O. RSPCB

Jaipur (City)
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Photographs Taken During Visit




